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{ncrease, may I know if 1t is agein
trying to revise the agricultural tar-
get in the lhight of the practical ex-
perience gamned for the last one year?

Shri S. N. Mishra: Revising which
way?

Shﬂmti Tarkeshwari
Lowering down the target

Shri S. N. Mishra: It 1s 3 categorical
imperative to achieve the target of
agricultural production The Planning
Commussion cannot think of rewvising
1t downwards

Sinha:

The Minister of Labour and Employ-
ment and Planning (Shri Nanda):
May I add that there were some
special circumstances affecting pro-
duction during this period, dioughts,
floods etc? We expect that we will
have more favourable conditions so
far as nature 1s concerned As far as
human effort 1s concerned, we are
making increased outlays and also
trying to improve the administration

Shn Bimal Ghose: Now that we are
1in the seventh year of our planning,
have Government set up any machin-
ery to ensure that the progress report
in 1espect of a particular year would
be made available within a certain
period after the year is over?

Shr S. N. Mishra. That 1s indeed
our intention and also our effort now
But so far information has been slow
m coming fiom the States, and we
have to confess that there would be
some time-lag So far as the progress
report of this year 1s concerned, I
think a comprehensive review would
be available by sometime in Septem-
ber

Shri Bimal Ghose: I presume that
the Government are not yet able to
say as to by what time the progress
report of a particular year nmught be
made available That 1s the position

Mr. Speaker: Evidently, he 1s not
able to say

Shri 8. N. Mishra: So far, we have
not laid down any firm date for this.

18 JULY 1957

Oral Answers 4014

Shrimati Tarkeshwari Sinha: One
of the reasons given by the hon.
Minister 1s that agricultural produc-
tion up to that extent was not possi-
ble because of floods and non-utilisa-
tion of irngation waters by the peas-
ants May I know how far that water
was not utihised because of defective
planning in creating dams and not
creating channels to take the water
from those dams, and how far was the
defect due to the inability of the
peasants to take the water?

Mr. Speaker: We are gomng into
too many details

Shrimati Tarkeshwarl! Sinha: No,
Sir, this 1s a very important question
Even the National Development Coun-
c1l this time has taken very serious
note of 1t I want a clarification from.
the Minister

Shri Nanda: May I first make 1t
clear that when we create irrigation
potential, 1t 1s understood that the
facilities are not going to be utilised
100 per cent 1n the course of the year
or even the next” The usual expec-
tation 1s that 1t takes about ten years
to bring those irrigation facilities to-
the maximum use But in the condi-
tions in which we are now function-
Ing, we have not to wait that much
We are trying to see that 1t 1s expedit~
ed and earlrest use iIs made Non-
utilisation does not arise very much
from non-provision of canals etc, but
there 1s a factor of development, that
15, changing these areas from dry
farming to wet farming This takes
some time—the preparation of the
land, and prepaiation of the farmer
for that purpose We are tiying to do
our utmost to see that this delay 1s
reduced to the minimum '
Indian Nationals in East Pakistan

f 1
Shr Kashwal:

Shri Mahanty:

Shri Raghunath Singh:
| Shri D. C. Sharma:

Will the Prime Minister be pleased
to state whether Indian nationals in
East Pakistan are being subjected to-

discrimination in appointment in pri-
vate firms®
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The Deputy Minister of External
Affairs (Shrimati Lakshmi Menon):
Yes, Sir Some imstances of such dis-
crimination have been brought to the
notice of the Government of India In
all these cases the firms in Pakistan
have been obliged to dispense with
the services of Indian nationals
because the Pakistan authorities
refused to renew the ‘F’ category
wisas of the employees who are Indian
nationals

Shri Kasliwal It appears from press
reports that in pursuance of its pohcy
of squeezing out Indians from work-
ang i Pakistan, the Pakistan Govern-
ment has been adopting various
methods, one of which, as the hon
Deputy Minister said 15 the refusal
of visas, and pressure being
brought to bear on foreign firms not
to employ Indians May 1 know
whether Government have any infor-
mation as to what other methods
have been adopted by the Pakistan
‘Government to turn Indians out of

Pakistan?

Shrimat: Lakshmi Menon® They
have instructed all private fiims to
employ only people with F category
wisas and they sretuse to renew these
visas The argument of the firms s
‘that they have instructions from the
Pakistan Government that they should
employ Pakistani nationals wherever
Ppossible

Shri B. C. Sharma How many ati-
zens of East Pakistan are employed
m Indian firms in West Bengal and
18 any discrimination being practised
against them by the Government of
India®

Shrimati Lakshmi Menon- I have no
figures
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Shri A. C. Guha: What steps are
Government taking as regards those
Indah nationals who have been refus-
ed ‘F° category visas? Are Govern-
ment thunking of taking similar action
regarding Pakistan nationals in India,
particularly in West Bengal”

Shri Jawaharlal Nehru: To answer
the second part of the question, one
has to remember that the Govern-
ment have laid down certain rules for
the registration of Pakistant nationals
in Indla We have taken and we
propose to take no discriminatory
steps But we did want this regis-
tiation and the date was 3l1st May,
it was extended to 30th September

As for taking steps 1n regard to
those Indian nationals 1n Pakistan
who did not gain employment apart
fiom protesting and drawing the
attention of the Pakistan Government
to this matter, I do not know what
else the hon Member would Lke us
to do

Shnn A C. Guha May 1 know 1t
some of the Ministers of the East
Bengal Government and also the
Pakistan Central Government came
and discussed this matter either with
the Central Government or with the
West Bengal Government and may I
know the result of that discussion?

Shrr Jawaharlal Nehru 1 do not
know about any recent discussion
But three months ago they came
because they had heard about our
new rules for registration of Pakis-
tan: nationals here And, when we
explained the situation about them,
they were satisfied I am not aware
it any other aspect was discussed at
that time

Shri H N Mukerjee. May I know
if steps are being taken to remove the
feal in the minds of Pakistan: nation-
als who have worked for genera-
tions m West Bengal and in Assam
for their iving that they might at
any moment be thrown out of their
iobs—and are sometimes being so
thrown out—particularly when the
Pakistan Government exploits these
instances m order to work up hostile
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feeling against India and discrimina-
tion against our nationals?

Shri Jawaharlal Nehru: I have just
said that we made it perfectly clear
that there is going to be no such
throwing out by discrimination on this

gide. But, it is also true that there .

is a great deal of agitation in Pakistan
in the Press etc. that we were doing
that to justify, presumably, what they
might do on their side. But, we have
not done that and we do not intend
doing that either and we have, there-
fore, extended the period for registra-
tion. -

Shri R. Ramanathan Chettiar: May
I know whether, in view of Pakistan’s
discriminatory policy towards Indian
nationals employed in private firms,
our Government will seriously con-
sider the question of having a reprisal
policy in regard fo Pakistani nationals
employed in Indian firms in India?

Shri Jawaharlal Nehru: The Gov-
ernment of India does not, in this
and other matters, follow policies laid
down by the Government of Pakistan.
We are entirely against reprisals.

Shri A. C. Guha: Is it not true that
in all such matters the relations or
dealings between the Indian Govern-
ment and the Pakistan Government
are on a reciprocal basis? -

Shri Jawaharlal Nehru: N}o, Sir;

they are not. We follow . a different

policy in many matters, whichk, I

think, is a bhetter, a higher and more
decent policy.

Raja Mahendra Pratap: May I know
whether it should not really be con-
sidered that certain thoughts create
this situation and if we were to
change those thoughts of the peopfe
in Pakistan such %ituations will not
arise? i

Shri Jawaharlal Nehru: We would
give every opportunity to the hon.
Member to go to Pakistan to change
the thoughts of the Pakistanis.

Raja Mahendra Pratap: I wish you
could send me.
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Shri Tyagi: He nray be given a
‘passport.
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Shri Tangamani: The answer may”
be read out in English, Sir.

A out
Mr. Speaker: Yes.

The Deputy Minister of Labour-
(Shri Abid Ali): (a) A statement con-

taining the requisite information, is. ¥

placed on the Table of the House,
[See Appendix I, annexure No. 40]

(b) As recommended in the Second.
Five Year Plan, the question of ex-
tending the Employees’ Provident.
Funds Act to industries and com--
mercial establishments having a com--





